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‘0.A. No. 315/2013

: w1thdrawn with a hberty to file fresh OA if's SO adv1sed o ,' ]

Date of Order : 16.01. 2014

HE

; ‘Mr Sunny Chargara present for the apphcant Co 1
Mr Sunil Bhandari present for the respondents No. 1 to'3.

None present for respondents No. 4 to 8

. Counsel for the applicant wants to w1thdraw this- OA /
with a 11berty to file fresh OA i V1ew of the changed / ’

circumstances. ! S R
' Accordlngly, OA No 315/2(:)"13 is. dlsmlssed as., '

[ustice K.CJoshil o -
 Judicial Member . - . T m\



